
ORISSA HIGH COURT

FILING REPORT AS ON :21/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0003340/2020 NIRMAL CHANDRA BEHERA SATYA RANJAN MULIA SALIPUR /130 /2020

VS VS ()

STATE OF ODISHA //

2 BLAPL/0003341/2020 JAYA GOUDA JYOTIRMAYA SAHOO BUGUDA /216 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0003342/2020 SAILENDRA BEHERA MAHES DAS SARANGADA /08 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0003343/2020 PIYUS RANJAN BEHERA MAHES DAS SARANGADA /08 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0003344/2020 DHRUTIBAN SAHOO APARESH BHOI KHANTAPADA /153 /2019

VS VS ()

STATE OF ODISHA //

6 BLAPL/0003345/2020 SABAT TAREI AMULYA RATNA PANDA  / /0

VS VS ()

STATE OF ODISHA //

7 BLAPL/0003346/2020 PANKAJ SAHOO AMULYA RATNA PANDA JAJPUR TOWN /386 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0003347/2020 FAKIR PRADHAN B.K.SAHOO CHANDAPUR /125 /2018

VS VS ()

STATE OF ODISHA //

9 BLAPL/0003348/2020 FAKIR PRADHAN B.K.SAHOO RANPUR /192 /2018

VS VS ()

STATE OF ODISHA //

10 BLAPL/0003349/2020 PRAKASH BHOI B.R.TRIPATHY SONEPUR /103 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0003350/2020 GODABARISH SAHU PRASHANTA KUMAR NAYAK BANGOMUNDA /115 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0003351/2020 SUKANTA DAS JYOTIRMAYA SAHOO RAMBHA (KHALLIKOTE) /96 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0003352/2020 GAJRAJ @ GAJARAJA NAIK @ NEPALI RAJESH KUMAR MAHAPATRA CHHENDIPADA /83 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0003353/2020 CHANDRAMANI RABAN GYANALOKA MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

15 BLAPL/0003354/2020 NABAGHANA KANHAR SITIKANT MISHRA PHIRINGIA /69 /2018

VS VS ()

STATE OF ODISHA //

16 BLAPL/0003355/2020 SAILENDRA KUMAR PANDA MANAS CHAND BHAWANIPATNA SADAR /11 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0003356/2020 DASARATHI MANGARAJ PRADOSH KUMAR SWAIN KHURDA P.S. /126 /2017

VS VS ()

STATE OF ODISHA //

18 BLAPL/0003357/2020 BAGURU @ BABURU @ BABRU NAHAK S.K.MOHANTY POLASARA PS /216 /2019

VS VS ()

STATE OF ODISHA //

19 BLAPL/0003358/2020 TOFAN NAHAK S.K.BHANJADEO RAMBHA (KHALLIKOTE) /96 /2020

VS VS ()

STATE OF ODISHA //

20 BLAPL/0003359/2020 MUNDURU @ SURENDRA BHOI SANTOSH KUMAR DWIBEDI JUJUMURA /132 /2019

VS VS ()

STATE OF ODISHA //

21 BLAPL/0003360/2020 BIREN @ BIRENDRA BHOI SANTOSH KUMAR DWIBEDI JUJUMURA /132 /2019

VS VS ()

STATE OF ODISHA //

22 BLAPL/0003361/2020 KARTIK MOHANTY NIRANJAN LENKA RASGOBINDPUR /59 /2019

VS VS ()

STATE OF ODISHA //

23 BLAPL/0003362/2020 RANJAN MEHER A.K.DASH RENGALI (SAMBALPUR) /44 /2020
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0003363/2020 CHATURBHUJ NAIK SAROJ KUMAR DASH PARJANG /188 /2019

VS VS ()

STATE OF ODISHA //

25 BLAPL/0003364/2020 KARTIK PANI SOMANATH SATAPATHY  / /0

VS VS ()

STATE OF ODISHA //

26 BLAPL/0003365/2020 K.JOGI PATRA J.SAMANTRAY KHALLIKOTE /76 /2007

VS VS ()

STATE OF ODISHA //

27 BLAPL/0003366/2020 AJIT DHAL BIJAYA KUMAR RAGADA BRAJARAJNAGAR /262 /2019

VS VS ()

STATE OF ODISHA //

28 BLAPL/0003367/2020 BAJARANGA PRADHAN SOUMYA RANJAN DAS UDITNAGAR /69 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0003368/2020 SEKH SAKIR MIRRA GHOSHE  /18 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0003369/2020 SUNESH MUKHI MAHES DAS  /53 /2018

VS VS ()

STATE OF ODISHA //

31 BLAPL/0003370/2020 BILA @ BALLABHA JENA DEEPAK KUMAR SAHOO  /84 /2019

VS VS ()

STATE OF ODISHA //

32 BLAPL/0003371/2020 RAMESH CHANDRA PRADHAN SUSANTA KUMAR TRIPATHY RANPUR /132 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0003372/2020 BHODEBA HANS AKSHAYA KUMAR SAHOO KOMNA PS /55 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0003373/2020 SAROJ PARABHOI AKSHAYA KUMAR SAHOO KOMNA PS /173 /2012

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0003374/2020 KAILASH MEHER GYANALOKA MOHANTY GAISILET /08 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0003375/2020 BENUDHAR BAGH DUSMANTA KUMAR NAIK  /44 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0003376/2020 TIKAN NAIK BIDYALOK MOHAPATRA CHHENDIPADA /83 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0003377/2020 BHAJA @ BHAJAMAN NAIK ARUN KUMAR DAS PARJANG /104 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0003378/2020 GANESH SAHOO BHARATI DASH BANARAPAL /94 /2020

VS VS ()

STATE OF ODISHA //

40 BLAPL/0003379/2020 HAREKRUSHNA MOHAPATRA B.S.DASPANDA PURIGHAT /34 /1998

VS VS ()

STATE OF ODISHA //

41 BLAPL/0003380/2020 PRADEEP KUMAR MOHANTY @ KANDHAPANR.N.BISWAL MATHILI /67 /2001

VS VS ()

STATE OF ODISHA //

42 BLAPL/0003381/2020 SURYAKANTA SWAIN R.N.BISWAL MALKANGIRI /140 /2019

VS VS ()

STATE OF ODISHA //

43 BLAPL/0003382/2020 CHAKRADHAR RAY @ CHAKRADHAR RAI SURYAKANTA DWIBEDI KHAPRAKHOL /18 /2020

VS VS ()

STATE OF ODISHA //

44 BLAPL/0003383/2020 RABINDRA MUNDA DEBASIS MISHRA KEONJHAR SADAR /240 /2019

VS VS ()

STATE OF ODISHA //

45 BLAPL/0003384/2020 MD.ISLAM KHAN KOUSIK ANANDA GURU  / /0

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0003385/2020 ADITYA PRADHAN B.R.TRIPATHY BAUNISUNI /119 /2020

VS VS ()

STATE OF ODISHA //

47 BLAPL/0003386/2020 ALEKHA GOUDA B.R.TRIPATHY UMERKOTE /35 /2020

VS VS ()

STATE OF ODISHA //

48 BLAPL/0003387/2020 BALAKRUSHNA SWAIN JANAKI KANTA MAHAPATRA TUMUDIBANDHA /58 /2019

VS VS ()

STATE OF ODISHA //

49 BLAPL/0003388/2020 DHIRAJ KUMAR RAY @ DHIRAJ @ DHIRAJ KUMAR RAISURYAKANTA DWIBEDI KHAPRAKHOL /78 /2020

VS VS ()

STATE OF ODISHA //

50 BLAPL/0003389/2020 ALAMGIR SEIKH P.R.MISHRA BHADRAK TOWN /52 /2020

VS VS ()

STATE OF ODISHA //

51 BLAPL/0003390/2020 GAJRA @ GAJARAJA NAIK @ NEPALI RAJESH KUMAR MAHAPATRA CHHENDIPADA /75 /2020

VS VS ()

STATE OF ODISHA //

52 BLAPL/0003391/2020 GOURA CHANDRA ROUT SURYAKANTA DWIBEDI  / /0

VS VS ()

STATE OF ODISHA //

53 BLAPL/0003392/2020 RANJIT PRADHAN B.R.TRIPATHY BOUDH /119 /2020

VS VS ()

STATE OF ODISHA //

54 BLAPL/0003393/2020 BISHIKESAN MUKHI @ BITA SURYAKANTA DWIBEDI NAKTIDEUL /126 /2019

VS VS ()

STATE OF ODISHA //

55 CONTC/0001593/2020 PRATIVA MISHRA ADV.  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

56 CONTC/0001594/2020 MAHIMA PR. SAHOO ADV.  / /

VS VS ()

SANJIB CHOPTRA //

57 CONTC/0001595/2020 LIKHIRAM MALI MOHENDRA KUMAR MOHAPATRO  / /
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VS VS ()

SURENDRA KUMAR, I.A.S. //

58 CONTC/0001596/2020 CHANDRAKLALA MUND ADV  / /

VS VS ()

SURENDRA KUMAR, I.A.S. //

59 CONTC/0001597/2020 BANAMALI SAHU ADV  / /

VS VS ()

SURENDRA KUMAR, I.A.S. //

60 CONTC/0001598/2020 CHAKRA GOND ADV  / /

VS VS ()

SURENDRA KUMAR, I.A.S. //

61 CONTC/0001599/2020 LINGA BAHUKA ADV  / /

VS VS ()

SURENDRA KUMAR, I.A.S. //

62 CONTC/0001600/2020 NANDA BHATRA ADV  / /

VS VS ()

SURENDRA KUMAR, I.A.S. //

63 CONTC/0001601/2020 SHARAT CHANDRA JENA ADV  / /

VS VS ()

RANJEET MAJHI //

64 CONTC/0001602/2020 AJAYA KUMAR DASH ADV  / /

VS VS ()

SASWAT MISHRA,I.A.S. //

65 CONTC/0001603/2020 BATA KRISHNA SAHOO ADV.  / /

VS VS ()

ASHOK K.K.MEENA //

66 CONTC/0001604/2020 MADAN MOHAN SAHU ADV.  / /

VS VS ()

ASHOK K.K.MEENA //

67 CONTC/0001605/2020 BRUNDABAN ROUT ADV.  / /

VS VS ()

ASHOK K.K.MEENA //

68 CONTC/0001606/2020 SRINIBASH ROUT ADV.  / /

VS VS ()
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ASHOK K.K.MEENA //

69 CONTC/0001607/2020 PRAMOD NAYAK ADV.  / /

VS VS ()

ASHOK K.K.MEENA //

70 CONTC/0001608/2020 ANANTA KISHORE JENA ADV.  / /

VS VS ()

ASHOK K.K.MEENA //

71 CONTC/0001609/2020 RANJIT RANJAN MOHANTY ADV.  / /

VS VS ()

ASHOK K.K.MEENA //

72 CONTC/0001610/2020 BASUDEV SAHOO ADV.  / /

VS VS ()

ASHOK K.K.MEENA //

73 CONTC/0001611/2020 BASANTA KUMAR PATTU adv.  / /

VS VS ()

ASHOK K.K.MEENA //

74 CONTC/0001612/2020 PRAVAT KUMAR KAR ADV.  / /

VS VS ()

ASHOK K.K.MEENA //

75 CRLA/0000292/2020 ALEKHA DIGAL B.R.TRIPATHY HARABHANGA /5 /2020

VS VS ()

STATE OF ODISHA //

76 CRLA/0000293/2020 RAKESH KUMAR BARADA S.S.RAY-2 GANGAPUR (ASKA) /151 /2017

VS VS ()

STATE OF ODISHA //

77 CRLA/0000294/2020 BUDHA @ BISIKESANA NAYAK RAMANI KANTA PATTNAIK BADAGADA /71 /2012

VS VS ()

STATE OF ODISHA //

78 CRLMA/0000093/2020 AKHIL PODDAR SIDHARTH DAS AIR FIELD P.S. /344 /2018

VS VS ()

STATE OF ORISSA //

79 CRLMC/0001031/2020 BIJAY KUMAR SAHOO RITURANJAN CHHOTARAY CUTTACK SADAR /211 /2020

VS VS ()

STATE OF ODISHA //
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80 CRLMC/0001032/2020 ASHOK  KUMAR PANIGRAHI AMIYA KUMAR CHHATOI CAPITAL P.S. /12 /2016

VS VS ()

STATE OF ODISHA //

81 CRLMP/0000527/2020 JITENDRA MOHARANA ANTARYAMI SWAIN  / /0

VS VS ()

STATE OF ORISSA //

82 CRLMP/0000528/2020 BINAPANI TRIPATHY SUBRATA PANDA  / /0

VS VS ()

STATE OF ODISHA //

83 CRLMP/0000529/2020 SULOCHANA PRADHAN NRUSINGHA CHARAN ROUT  / /0

VS VS ()

STATE OF ODISHA //

84 MACA/0000356/2020 OFFICER-IN-CHARGE,T.P.CELL,M/S.NEW INDIA ASSURANCE CO. LTD.NAGENDRA KUMAR MOHANTY  / /

VS VS ()

TANKADHAR BIBHAR //

85 MACA/0000357/2020 THE NEW INDIA ASSURANCE CO. LTD. SUSANTA KUMAR DASH  / /

VS VS ()

GITANJALI MAHANTA //

86 MACA/0000358/2020 THE DEPUTY MANAGER (T.P.CELL), M/S. NEW INDIA ASSURANCE CO. LTD.ADAM ALI KHAN  / /

VS VS ()

SARADA PRASANNA PATNAIK //

87 RSA/0000141/2020 TAPASWINI SAHU AMIT PRASAD BOSE  / /

VS VS ()

RAMA CH.SAHU //

88 WA/0000251/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

SANDHYARANI DEVI //

89 WA/0000252/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

NIMAI CHARAN PARIDA //

90 WA/0000253/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

BIDYUT PRAVA KAR //

91 WA/0000254/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /
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VS VS ()

BENUDHAR SENAPATI //

92 WA/0000255/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

SARBESWAR JENA //

93 WA/0000256/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

BANAJABASINI MOHAPATRA //

94 WA/0000257/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

RAMAKANTA BHANJA //

95 WP(C)/0012474/2020 SANTILATA PATRA P.K.DEO  / /

VS VS ()

STATE OF ODISHA //

96 WP(C)/0012475/2020 M/S.VFPL ASIPL JV COMPANY SARADA P.SARANGI  / /

VS VS ()

UNION OF INDIA //

97 WP(C)/0012476/2020 M/S.SAMRAT ASSOCIATES PRASANTA KUMAR NANDA  / /

VS VS ()

COLLECTOR AND DISTRICT MAGISTRATE MAYURBHANJ //

98 WP(C)/0012477/2020 SANJAY KUMAR NAYAK @ SANJAYA KUMAR NAYAKPARTHA SARATHI DAS  / /

VS VS ()

STATE OF ODISHA //

99 WP(C)/0012478/2020 HDFC BANK SAURYA KANTA PADHI  / /

VS VS ()

REGISTRAR DEBT RECOVERY TRIBUNAL //

100 WP(C)/0012479/2020 NRUSINGHA NATH PRADHAN JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

101 WP(C)/0012480/2020 R.BIKRAM REDDY PARSURAM DAS  / /

VS VS ()

STATE OF ODISHA //

102 WP(C)/0012481/2020 PRASANTA KUMAR LENKA PARSURAM DAS  / /

VS VS ()
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STATE OF ODISHA //

103 WP(C)/0012482/2020 SATYAJIT DAS PARSURAM DAS  / /

VS VS ()

STATE OF ODISHA //

104 WP(C)/0012483/2020 HEMAPRAVA DAS PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

105 WP(C)/0012484/2020 GHANASHYAM OJHA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

106 WP(C)/0012485/2020 PURNA CHANDRA PATRA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

107 WP(C)/0012486/2020 ANTARYAMI PATRA PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

108 WP(C)/0012487/2020 PARIKHITA ROUT PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

109 WP(C)/0012488/2020 GOURAV AGARWAL B.M.SARANGI  / /

VS VS ()

R.T.O SAMBALPUR //

110 WP(C)/0012489/2020 BIRAJ KUANAR B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER RESERVE BANK OF INDIA //

111 WP(C)/0012490/2020 GURU  CHARAN PATRA SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

112 WP(C)/0012491/2020 PRASANTA KUMAR DASH SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //

113 WP(C)/0012492/2020 SARAT KUMAR MOHARANA SAPAN KUMAR PAL  / /

VS VS ()

STATE OF ODISHA //
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114 WP(C)/0012493/2020 GHANASHYAM PANDA SOHAN MISHRA  / /

VS VS ()

CHIEF SECRETARY AND CHIEF DEVELOPMENT COMMISSIONEWR //

115 WP(C)/0012494/2020 SURENDRA PANIGRAHI S.K.PADHI  / /

VS VS ()

STATE OF ODISHA //

116 WP(C)/0012495/2020 BELABANA WOMEN SELF HELP GROUP JAJATI KISHORE MOHANTY  / /

VS VS ()

STATE OF ODISHA //

117 WP(C)/0012496/2020 GADADHAR SAHOO BHASKAR CHANDRA PANDA  / /

VS VS ()

INSPECTOR GENERAL OF REGISTRATION //

118 WP(C)/0012497/2020 SUSANTA KUMAR BARAL SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

119 WP(C)/0012498/2020 PANU CHARAN SAHOO DAYANIDHI MISHRA  / /

VS VS ()

STATE OF ODISHA //

120 WP(C)/0012499/2020 SATYANANDA DALBEHERA SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

121 WP(C)/0012500/2020 NIRANJAN MOHAPATRA K.P.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

122 WP(C)/0012501/2020 RABI NARAYAN PATTANAIK DINESH KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

123 WP(C)/0012502/2020 PRASANTA KUMAR KAR RAMDAS ACHARY  / /

VS VS ()

STATE OF ODISHA //

124 WP(C)/0012503/2020 BIMAL CHANDRA MISHRA SARAT KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0012504/2020 PRAVASH CHANDRA SAHOO B.K.NAYAK  / /
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VS VS ()

CENTRAL ELECTRICITY SUPPLY UTILITY //

126 WP(C)/0012505/2020 KABITA NAYAK SATYAJIT MUKHERJEE  / /

VS VS ()

THE PRINCIPAL SECRETARY //

127 WP(C)/0012506/2020 SADANAND KHAMARI SURYA NARAYANN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

128 WP(C)/0012507/2020 DILIP KUMAR SINGH AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0012508/2020 DILIP KUMAR SINGH AMRA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0012509/2020 DILIP KUMAR SINGH AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0012510/2020 RANJAN CHATERJEE TUSAR KANTI SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0012511/2020 DIBYAJYOTI MINES AND INFRASTRUCTURE PRIVATE LIMITEDDEBASIS TRIPATHY  / /

VS VS ()

THE STATE OF ODISHA //

133 WP(C)/0012512/2020 MANOJ KUMAR BARAIK AMIYA KUMAR CHHATOI  / /

VS VS ()

COMMISSIONER CUM SECRETARY TO GOVERNMENT DEPTT. OF WATER RESOURCES //

134 WP(C)/0012513/2020 SANJITA DHALI @ DHALLI @ MAJUMDAR BIPLABA P.B.BAHALI  / /

VS VS ()

MANAGER LIFE INSURANCE CORPORATION OF INDIA LTD //

135 WP(C)/0012514/2020 SUDAM CHANDRA KISKU AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0012515/2020 SATYABAN MOHANTA AMIYA KUMAR CHHATOI  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0012516/2020 LALIT KUMAR NAYAK AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0012517/2020 MADHAB CHANDRA MOHAPATRA AMIYA KUMAR CHHATOI  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0012518/2020 GOPINATH SAHU AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0012519/2020 PURNA CHANDRA SWAIN GOBARDHAN PUJARI  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0012520/2020 NARAYAN SAHU AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0012521/2020 SANTANU KUMAR DAS DILLIP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0012522/2020 GOPINATH SAHU AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0012523/2020 RAJ NARAYAN PATANAIK KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0012524/2020 GOPINATH SAHU AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0012525/2020 GOPINATH SAHU AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0012526/2020 RAJ NARAYAN PATANAIK KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0012527/2020 GOPINATH SAHU AMAR KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0012528/2020 ISWAR MALLICK H.N.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0012529/2020 TRIPURA BEHERA ASMIYA RANJAN MAJHI  / /

VS VS ()

DIRECTOR, NATIONAL RICE RESEARCH INSTITUTE //

151 WP(C)/0012530/2020 PRAMOD PRADHAN MITHUN DAS  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0012531/2020 PRANAYA KUMAR JENA S.K.MISHRA  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0012532/2020 SAHADEV MUNDARI AMIYA KUMAR CHHATOI  / /

VS VS ()

COMMISSIONER CUM SECRETARY TO GOVERNMENT DEPTT. //

154 ABLAPL/0005557/2020 MALATI KAR CHITTARANAJN PATTNAIK KHANTAPADA /146 /2020

VS VS ()

STATE OF ODISHA //

155 ABLAPL/0005558/2020 BIJU BEHERA @ BIJAY BEHERA B.N.MOHAPATRA RAIRANGPUR (RURAL) /52 /2017

VS VS ()

STATE OF ODISHA //

156 ABLAPL/0005559/2020 BIJU BEHERA @ BIJAY BEHERA B.N.MOHAPATRA RAIRANGPUR (RURAL) /53 /2017

VS VS ()

STATE OF ODISHA //

157 ABLAPL/0005560/2020 JYOTI PRASAD RANASINGH @ JYOTI RANJAN RANASINGHAMLAN SHAKTI PAUL BEGUNIA P.S. /92 /2020

VS VS ()

STATE OF ODISHA //

158 ABLAPL/0005561/2020 JABED KHAN @ LALI AMLAN SHAKTI PAUL KHURDA P.S. /168 /2020

VS VS ()

STATE OF ODISHA //

159 ABLAPL/0005562/2020 SANTANU KUMAR BARAL PRITAM KUMAR MOHANTY  / /0
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ORISSA HIGH COURT

FILING REPORT AS ON :21/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

160 ABLAPL/0005563/2020 SUDAM CHANDRA MAHAKHUD PRITAM KUMAR MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

161 ABLAPL/0005564/2020 TADELA NARESH SOUBHAGYA KUMAR DASH GURANDI /26 /2020

VS VS ()

STATE OF ODISHA //

162 ABLAPL/0005565/2020 RAJESH MOHARANA @ KARTIK PUSPAMITRA MOHAPATRA KUJANGA /78 /2020

VS VS ()

STATE OF ODISHA //

163 ABLAPL/0005566/2020 NANDA BHOL PARTHA SARATHI DAS JANKIA P.S. /101 /2020

VS VS ()

STATE OF ODISHA //

164 ABLAPL/0005567/2020 KAMADEB PRADHAN JYOTIRMAYA SAHOO TANGI (KHURDA) /135 /2020

VS VS ()

STATE OF ODISHA //

165 ABLAPL/0005568/2020 JALADHAR SUTAR ASHOK KUMAR SAHOO NIKIRAI /31 /2020

VS VS ()

STATE OF ODISHA //

166 ABLAPL/0005569/2020 LIPIPUSHPA SAHOO ANIRUDHA DAS MADHUPATNA /07 /2020

VS VS ()

STATE OF ODISHA //

167 ABLAPL/0005570/2020 BABAJI @ BABAJI CHARAN PARIDA ASHOK KUMAR SAHOO PATKURA /95 /2020

VS VS ()

STATE OF ODISHA //

168 ABLAPL/0005571/2020 SASTHI DAS BAG @ SHASTI DAS BAGH B.R.TRIPATHY SONEPUR /86 /2020

VS VS ()

STATE OF ODISHA //

169 ABLAPL/0005572/2020 AMULYA KUMAR DASH GOUTAM ROUT SALIPUR /165 /2020

VS VS ()

STATE OF ODISHA //

170 ABLAPL/0005573/2020 MANAS RANJAN SATAPATHY SATYASINDHU KASHYAP BHANJANAGAR /104 /2020

VS VS ()
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ORISSA HIGH COURT

FILING REPORT AS ON :21/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

171 ABLAPL/0005574/2020 RABI JENA @ RABINDRA JENA AMULYA RATNA PANDA BASTA /57 /2020

VS VS ()

STATE OF ODISHA //

172 ABLAPL/0005575/2020 SANJAY BEHERA SUSHANTA KUMAR SAMANTARY LALBAG /108 /2020

VS VS ()

STATE OF ODISHA //

173 ABLAPL/0005576/2020 TRINATH SWAIN B.K.NAYAK KAKATAPUR /72 /2019

VS VS ()

STATE OF ODISHA //

174 ABLAPL/0005577/2020 RABINDRA SINGH KAJAL SAHOO MACHHKUND /70 /2018

VS VS ()

STATE OF ODISHA //

175 ABLAPL/0005578/2020 GELHA CHAND SAHOO @ CHANDRA SEKHAR SAHUMOHENDRA KUMAR MOHAPATRO ATHAMALLIK /111 /2019

VS VS ()

STATE OF ODISHA //

176 ABLAPL/0005579/2020 SAROJ KUMAR ROUT K.C.RAJGURU MOHAPATRA BEGUNIA P.S. /95 /2020

VS VS ()

STATE OF ODISHA //

177 ABLAPL/0005580/2020 RAJKISHORE BEHERA @ KISHORE SAMIR KUMAR MISHRA MURUDA /81 /2019

VS VS ()

STATE OF ODISHA //

178 ABLAPL/0005581/2020 DASHARATHA AMTA @ DASHARATHA AMATASITIKANT MISHRA GOCHHAPADA /58 /2019

VS VS ()

STATE OF ODISHA //

179 ABLAPL/0005582/2020 BADRI NARAYAN MOHANTY P.R.SINGH MOTANGA /107 /2020

VS VS ()

STATE OF ODISHA //

180 ABLAPL/0005583/2020 HINDULAL NIAL R.ACHARAY SINAPALI /78 /2020

VS VS ()

STATE OF ODISHA //

181 ABLAPL/0005584/2020 SIMANCHAL SAHU KOUSIK ANANDA GURU DIGAPAHANDI /96 /2020

VS VS ()

STATE OF ODISHA //
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ORISSA HIGH COURT

FILING REPORT AS ON :21/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

182 ABLAPL/0005585/2020 SUNIL KUMAR BEHERA PRASANNA KUMAR MISHRA TUMUSINGA /56 /2020

VS VS ()

STATE OF ODISHA //

183 ABLAPL/0005586/2020 DAYANIDHI DAS S.K.BHANJADEO SINGLA /40 /2020

VS VS ()

STATE OF ODISHA //

184 ABLAPL/0005587/2020 PIRA PARIDA JAJATI KISHORE MOHANTY NAUGAON /73 /2020

VS VS ()

STATE OF ODISHA //

185 ABLAPL/0005588/2020 MUNA @ MOHAN CHANDRA PALLEI RAJENDRA NARAYAN ROUT BASELI SAHI PS /131 /2020

VS VS ()

STATE OF ODISHA //

186 ABLAPL/0005589/2020 SANDHYARANI LENKA BIBHUDANANDA MOHAPATRA BONTH /47 /2020

VS VS ()

STATE OF ODISHA //

187 ABLAPL/0005590/2020 BUNA SAHOO ARUN KUMAR DAS-1 DHENKANAL SADAR /596 /2018

VS VS ()

STATE OF ODISHA //

188 ABLAPL/0005591/2020 MD. ARIF HUSSAIN @ CHANDU AMLAN SHAKTI PAUL KHURDA P.S. /168 /2020

VS VS ()

STATE OF ODISHA //

189 ABLAPL/0005592/2020 ASHRIYA NANDA BIJAYA KUMAR RAGADA BRAJARAJNAGAR /106 /2020

VS VS ()

STATE OF ODISHA //

190 ABLAPL/0005593/2020 BALARAM PRUSTY @ BISHNU PRUSTY BIBHUDANANDA MOHAPATRA BHANDARIPOKHARI /39 /2020

VS VS ()

STATE OF ODISHA //

191 ABLAPL/0005594/2020 CHANDRASEKHAR BEHERA AKSHYA KUMAR SAHOO KHARIAR /69 /2020

VS VS ()

STATE OF ODISHA //

192 ABLAPL/0005595/2020 PRATAP KESHARI LENKA BIBHUDANANDA MOHAPATRA BONTH /47 /2020

VS VS ()

STATE OF ODISHA //

193 ABLAPL/0005596/2020 SOBHARANI KAR DEEPAK KU SAHOO NISCHINTAKOILI /18 /2019
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FILING REPORT AS ON :21/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

194 ABLAPL/0005597/2020 MD.SALIM KHAN DEEPAK KU SAHOO MARSHAGHAI /69 /2020

VS VS ()

STATE OF ODISHA //

195 ABLAPL/0005598/2020 SAROJ KANTA BEHERA @ GOPI BEHERA DEEPAK KU SAHOO MARSHAGHAI /114 /2020

VS VS ()

STATE OF ODISHA //

196 ABLAPL/0005599/2020 SETALATA SWAIN DEEPAK KU SAHOO MARSHAGHAI /300 /2019

VS VS ()

STATE OF ODISHA //

197 ABLAPL/0005600/2020 SUBRAT KUMAR MISHRA D.SAHU BINIKA /97 /2020

VS VS ()

STATE OF ODISHA //

198 ABLAPL/0005601/2020 SK.MUSARAF ALLI @ GARA @ GORA AMLAN SHAKTI PAUL KHURDA P.S. /168 /2020

VS VS ()

STATE OF ODISHA //

199 ABLAPL/0005602/2020 ANIRUDHA SAHOO RITURANJAN CHHOTARAY JATNI P.S. /58 /2020

VS VS ()

STATE OF ODISHA //

200 ABLAPL/0005603/2020 ANATH @ ANANTA MANDAL RAGHUNATH BISWAL M.V.79 /26 /2020

VS VS ()

STATE OF ODISHA //

201 ABLAPL/0005604/2020 SUMANTA KUMAR PUROHIT @ MANTU PUROHITSURYAKANTA DWIBEDI RAIRAKHOL /80 /2020

VS VS ()

STATE OF ODISHA //

202 ABLAPL/0005605/2020 TULASI HARIJAN SURYAKANTA DWIBEDI JHARIGAM /59 /2020

VS VS ()

STATE OF ODISHA //

203 ABLAPL/0005606/2020 BENU CHARAN MAJHI @ SAMBHUA MAJHI SURYA KANTA DWIBEDI BHOGRAI /80 /2020

VS VS ()

STATE OF ODISHA //

204 ABLAPL/0005607/2020 NRUSINGHA CHARAN NAYAK DEBASIS MISHRA GHATAGAON /51 /2020

VS VS ()

Page 18/20



ORISSA HIGH COURT

FILING REPORT AS ON :21/05/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

205 ABLAPL/0005608/2020 CHINMAYA PRAKASH BARIK @ PRAKASH BARIK @ LITUDEBASIS  MISHRA KEONJHAR TOWN /106 /2020

VS VS ()

STATE OF ODISHA //

206 ABLAPL/0005609/2020 MOHAN MAJHI JAYAKRISHNA MOHAPATRA PATNA /70 /2020

VS VS ()

STATE OF ODISHA //

207 ABLAPL/0005610/2020 MANU SAHOO @ DIPAK SAHU BIBHUTI BHUSAN BEHERA RASOL /69 /2020

VS VS ()

STATE OF ODISHA //

208 ABLAPL/0005611/2020 KRUSHNA CHANDRA SAMANTARAY JAYADEBA BEHERA RANPUR /128 /2020

VS VS ()

STATE OF ODISHA //

209 ABLAPL/0005612/2020 SURYAKANTA SAHU BIBHUTI BHUSAN BEHERA BANARAPAL /107 /2020

VS VS ()

STATE OF ODISHA //

210 ABLAPL/0005613/2020 BABAJI NAIK B.B.ROUTRAY SAMAL /90 /2020

VS VS ()

STATE OF ODISHA //

211 ABLAPL/0005614/2020 JOGI @ JOGINATH DAS B.B.ROUTRAY SAMAL /55 /2020

VS VS ()

STATE OF ODISHA //

212 ABLAPL/0005615/2020 MALAYA MALLIK DILIP KUMAR SAHU DHENKANAL SADAR /49 /2016

VS VS ()

STATE OF ODISHA //

213 ABLAPL/0005616/2020 MOHAMMAD SAMSUDDIN  CHINU AMLAN SHAKTI PAUL KHURDA P.S. /168 /2020

VS VS ()

STATE OF ODISHA //

214 WPC(OAC)/0000975/2019 KAILASH CHANDRA SAHU M/S.L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

215 WPC(OAC)/0002870/2017 BIJAYALAXMI BEHERA L.K.MOHANTY  / /

VS VS ()

STATE PROJECT DIRECTOR, O.A.V.S,BBSR //
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216 CONTC(CPC)/0000046/2018 TILAKRAM PRADHAN M/S.SHASHI BHUSAN JENA  / /

VS VS ()

G.V.V.SHARMA, IAS, ADDL.CHIEF SECY. //
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ORISSA HIGH COURT

MISC CASES FILED on :21/05/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 387/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

FAO/518/2020

2 388/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

FAO/518/2020

3 389/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

FAO/518/2020

4 390/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

FAO/519/2020

5 391/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

FAO/519/2020

6 392/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

FAO/519/2020

7 403/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/251/2020

8 404/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/251/2020

9 405/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/251/2020

10 406/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/251/2020

11 407/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/252/2020

12 408/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/252/2020

13 409/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/252/2020

14 410/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/252/2020

15 411/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/253/2020

16 412/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/253/2020

17 413/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/253/2020

18 414/2020 STATE OF ODISHA-MP

WA/253/2020

19 415/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/254/2020

20 416/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/254/2020

21 417/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/254/2020

22 418/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/254/2020

23 419/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/255/2020

24 420/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/255/2020

25 421/2020 ANANTA SINGH-MP ASHOK KUMAR SAHOO

BLAPL/3072/2020

26 421/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)
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WA/255/2020

27 422/2020 PHAMPUDU @ KARTIKA BAGH-MP MANAS CHAND

BLAPL/2419/2020

28 422/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/255/2020

29 423/2020 KARTIKA BAG-MP MANAS CHAND

BLAPL/2473/2020

30 423/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/256/2020

31 424/2020 DHAMNA @RAJENDRA MAHANANDIA-MP JULU KHANSAMA

BLAPL/6896/2019

32 424/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/256/2020

33 425/2020 TAPAN ROUT-MP BIDYALOK MOHAPATRA

BLAPL/34/2020

34 425/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/256/2020

35 426/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/256/2020

36 427/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/257/2020

37 428/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/257/2020

38 429/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

WA/257/2020

39 458/2020 SITU @ SATYANARAYAN MALLICK-MP JYOTI PRAKASH  TRIPATHY

ABLAPL/98/2020

40 553/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

MACA/354/2020

41 554/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

MACA/354/2020

42 555/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUSANTA KUMAR DASH

MACA/357/2020

43 556/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUSANTA KUMAR DASH

MACA/357/2020

44 604/2020 BIJAY KUMAR SAHOO-MP RITURANJAN CHHOTARAY

CRLMC/1031/2020

45 634/2020 ANJULUS TETE-MP M/S.B.SAHOO

CRLA/491/2017

46 635/2020 DILIP SINHA-MP M/S.D.P.DHAL

CRLA/691/2016

47 5691/2020 NIRANJAN KHUNTIA-MP M/S.B.S.MISHRA

WP(C)/9137/2012

48 5692/2020 DHARANIDHAR SAHOO-MP M/S.PRAFULLA KU.KAR

WP(C)/121/2018

49 5693/2020 SANTILATA PATRA-MP P.K.DEO

WP(C)/12474/2020

50 5695/2020 M/S.VFPL ASIPL JV COMPANY-MP SARADA P.SARANGI

WP(C)/12475/2020

51 5696/2020 M/S.VFPL ASIPL JV COMPANY-MP SARADA P.SARANGI

WP(C)/12475/2020

52 5697/2020 M/S.SAMRAT ASSOCIATES-MP PRASANTA KUMAR NANDA

WP(C)/12476/2020

53 5698/2020 SANJAY KUMAR NAYAK @ SANJAYA KUMAR NAYAK-MPPARTHA SARATHI DAS

WP(C)/12477/2020

54 5699/2020 HDFC BANK-MP SAURYA KANTA PADHI

WP(C)/12478/2020

55 5700/2020 NRUSINGHA NATH PRADHAN-MP JITENDRA KUMAR DIGAL

WP(C)/12479/2020

56 5701/2020 R.BIKRAM REDDY-MP PARSURAM DAS

WP(C)/12480/2020

57 5702/2020 PRASANTA KUMAR LENKA-MP PARSURAM DAS

WP(C)/12481/2020
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58 5703/2020 SATYAJIT DAS-MP PARSURAM DAS

WP(C)/12482/2020

59 5704/2020 GHANASHYAM OJHA-MP PRAFULLA KUMAR RATH

WP(C)/12484/2020

60 5705/2020 PURNA CHANDRA PATRA-MP PRAFULLA KUMAR RATH

WP(C)/12485/2020

61 5706/2020 K.L.INFRABUILD PVT.LTD.,-MP M/S.PRABODHA CH.NAYAK

WP(C)/13455/2019

62 5707/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WP(C)/21674/2018

63 5708/2020 JAYA DAS-MP M/S.JYOTI PRAKASH TRIPATHY

WP(C)/15968/2017

64 5710/2020 RAJANIKANTA SAHOO-MP SANGRAM JENA

WP(C)/7298/2020

65 5711/2020 MADHUSUDAN PUJAHARI-MP SANGRAM JENA

WP(C)/7300/2020

66 5712/2020 NARAYAN SWAIN-MP SANGRAM JENA

WP(C)/7490/2020

67 5713/2020 DR.IMTIHAN SAHA-MP AVIJIT MISHRA

WP(C)/7657/2020

68 5714/2020 DR.GAJENDRA KUMAR PRADHAN-MP BUDHADEV ROUTRAY

WP(C)/9153/2020

69 5715/2020 ANTARYAMI PATRA-MP PRAFULLA KUMAR RATH

WP(C)/12486/2020

70 5716/2020 PARIKHITA ROUT-MP PRAFULLA KUMAR RATH

WP(C)/12487/2020

71 5717/2020 SANKARSAN BEHERA-MP M/S S.N.BISWAL

WP(C)/11972/2020

72 5718/2020 GADADHAR SAHOO-MP BHASKAR CHANDRA PANDA

WP(C)/12496/2020

73 5719/2020 PANU CHARAN SAHOO-MP DAYANIDHI MISHRA

WP(C)/12498/2020

74 5720/2020 SATYANANDA DALBEHERA-MP SAMEER KUMAR DAS

WP(C)/12499/2020

75 5721/2020 SADASIBA DORA-MP M/S. TUKUNA KUMAR MISHRA

WP(C)/6877/2020

76 5722/2020 RABI NARAYAN PATTANAIK-MP DINESH KUMAR PANDA

WP(C)/12501/2020

77 5723/2020 PRASANTA KUMAR KAR-MP RAMDAS ACHARY

WP(C)/12502/2020

78 5724/2020 SADANAND KHAMARI-MP SURYA NARAYANN PATNAIK

WP(C)/12506/2020

79 5725/2020 SADANAND KHAMARI-MP SURYA NARAYANN PATNAIK

WP(C)/12506/2020

80 5726/2020 SANJITA DHALI @ DHALLI @ MAJUMDAR-MP BIPLABA P.B.BAHALI

WP(C)/12513/2020

81 5727/2020 LALIT KUMAR NAYAK-MP AMIYA KUMAR CHHATOI

WP(C)/12516/2020

82 5728/2020 MADHAB CHANDRA MOHAPATRA-MP AMIYA KUMAR CHHATOI

WP(C)/12517/2020

83 5729/2020 GOPINATH SAHU-MP AMAR KUMAR MOHANTY

WP(C)/12518/2020

84 5730/2020 PURNA CHANDRA SWAIN-MP GOBARDHAN PUJARI

WP(C)/12519/2020

85 5731/2020 NARAYAN SAHU-MP AMAR KUMAR MOHANTY

WP(C)/12520/2020

86 5732/2020 GOPINATH SAHU-MP AMAR KUMAR MOHANTY

WP(C)/12522/2020

87 5733/2020 RAJ NARAYAN PATANAIK-MP KOUSIK ANANDA GURU

WP(C)/12523/2020

88 5734/2020 GOPINATH SAHU-MP AMAR KUMAR MOHANTY

WP(C)/12524/2020

89 5735/2020 GOPINATH SAHU-MP AMAR KUMAR MOHANTY
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WP(C)/12525/2020

90 5736/2020 RAJ NARAYAN PATANAIK-MP KOUSIK ANANDA GURU

WP(C)/12526/2020

91 5737/2020 GOPINATH SAHU-MP AMAR KUMAR MOHANTY

WP(C)/12527/2020

92 5738/2020 ISWAR MALLICK-MP H.N.MOHAPATRA

WP(C)/12528/2020

93 5739/2020 TRIPURA BEHERA-MP ASMIYA RANJAN MAJHI

WP(C)/12529/2020

94 5740/2020 PRAMOD PRADHAN-MP MITHUN DAS

WP(C)/12530/2020

95 5741/2020 PRANAYA KUMAR JENA-MP S.K.MISHRA

WP(C)/12531/2020

96 2/2020 M/S.D.F.T.PVT.LTD-MP

TA/19/1999

97 420/2020 MUKESH SAH-MP

BLAPL/9152/2019

98 426/2020 SUREN @ SURENDRA MALLIK @ TABDA BABA-MP

BLAPL/685/2020

99 459/2020 ABHIMANYU NATH @ABHI-MP

ABLAPL/11518/2019

100 460/2020 DIPUN SAHOO-MP

ABLAPL/4446/2020

101 461/2020 PRASANTA BEHERA@DEHURY-MP

ABLAPL/20205/2016

102 462/2020 CHAKHENDI BEHERA@DEHURY-MP

ABLAPL/20207/2016

103 5709/2020 GHANA SHYAM PANDA-MP

WP(C)/1836/2020
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